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About the international situation, ot 
course, we are going to find time for a 
discussion on that. The Business AdvisoTY 
Committee has already allotted" time for it. 

. Mr. Speaker: Shri S. M. Banerjee wanted 
to know about the Report of the Mono-
polies Commission. He is .again and 'again 
raising that point. 

Shri Satya Narayan Sinha: Why are my 
hon. friends So impatient? J am toming to 
his point also. I have noted down all the 

. points as far as possible. 

As regards the report of lhc .'lonopoPc~ 
Commission. the Business Advisory Com-
mittee which recommends motions to be 
taken up, unfortunately. has not recom-
mended it to us so far .... 

Shri S. M. Banerjee: Why ,hould that no: 
be done? 

Shr; Satya Narayan Sinha: About gold 
contiol, opinions have been cxpr~ssed trom 
,all sides of tbe House. and if I may be 
permitted. I also join my feeble voice to 
what my hon. friends have said. If 1 
should disclose my own personal feelings 
an the matter, I would say that I ,hare the 
feelings of all the Members, and I am going 
to request the Finance Minister to matt" 
an' announcement as soon .15 possible. 

Sbri S. M. Banerjee: Today. He i5. reply-
ing to the debate today. 

15.26 bra. • 

BUSINESS ADVISORY COMMITTEE 
FORTY-NINTH REPORT 

The Minister of stitte in the Departmcnl.< 
of Par1iam<ntary Affairs and Communication. 
(Shri Jaganatha Rao): I beg to move. 

"That this Hou~ agrees wllh the J;orty-
ninth Report of the Business Ad-
visory Committee prc3Cntcd to We 
House on the 18th August, 1966 .... 

Mr, Speaker: The question 13: 

"That this House agrees WIth the 
Forty-ninth Report of the Businf"s~ 

Advisory Committee pre~enled to 
the House on tbe 18tb Augu>t. 
1966.". 

The motion was adopl~d . 

13.27 hn. 

PUNJAB STATE LEGISLATLRE (DE-
LEGATION OF POWERS) BILL' 

The Minister of Home Affain '::""ri 
Nanda): I beg to move for lea',-e td in.,; 
traduce a Bill to confer on the l'resident 
the power of the Legislature u[ the State 
of Punjab to make law~. 

Mr. Speaker: Motion moved: 

"That leave be granted to introduce a 
Bill to confer on the Pre;ident the 
power of the Legislature of the 
State of Punjab to lDa.k~ laws."'. 
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